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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 353/2023
In the matter of:
Varun Gulati ...Applicant
Versus

Govt. of NCT of Delhi & Ors. ...Respondents

NDOH: 02.02.2024
INDEX

S.L. Particulars Page No.
No.

1. Action taken report on behalf of the Joint
Committee and Delhi Pollution Control

Committee with respect to order dated }= Lf
29.11.2023.

[

[

Copy of joint inspection report along with
photographs at Annexure-1 (Colly). 5-2%

Filed by

(SMM}

Sr. Environmental Engineer

Dated:38%an, 2024

Place: Dell
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 353/2023
In the matter of:
Varun Gulati ...Applicant
Versus

Govt. of NCT of Delhi & Ors. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION
CONTROL COMMITTEE WITH RESPECT TO ORDER DATED
29.11.2023.

IT IS MOST RESPECTFULLY SHOWETH:

. That, this matter was taken up by this Hon’ble Tribunal on 23.05.2023 and was

pleased to direct the “"Monitoring Committee” appointed by Hon’ble Supreme
Court may look into the matter in coordination with other concerned authorities,
including the CPCB and DPCC. The report may mention consent status,
compliance status with reference to disposal of effluents into drain and its quality,
location of these units in non-conforming area against operation of dyeing factories
operating without the consent/NOC/permission in Bindapur, Matiala, Ranhola,

Khyala, Meethapur, Badarpur, Mukundpur and Kirar, Delhi.

That geo-tagged location/premises mentioned in the said OA are 71 nos. including
18 no. of respondent addresses. Out of 71 locations/premises, 61
locations/premises had already been inspected till 28.11.2023 and the details of
these 61 locations have been filed before Hon'ble Tribunal through email on

28.11.2023 for the hearing on 29.11.2023 which is available on the records of this

Hon ble Tribunal. w
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3. That, this Hon'ble Tribunal considered the report on 29.11.2023 and directed to

lile fresh complete action taken report i.e. in respect of 10 leftover premises.

4, That the remaining 10 premises/locations have been inspected by the joint team

and details are as follows :

Sr. | Owner addresses/ Action taken/ Remarks
No. | location

l 28°39'17.2"N No specific address was provided.

77°06'00.1"E
M/s Owner occupier, Kh. 48, Gali Number 13, near

Pardhan Chowk, Khyala Village, Khayala, Vishnu
Garden, New Delhi, 110018,

One unit found engaged in the activity of Light
Engineering work.

Some residential premises also found in the said
location.

No Jeans dyeing activity observed at the time of
Joint Inspection.

]

28°39'30.4"N No specific address was provided.

77°06'07.3"E :
J M/s owner and occupier, RZ-79, RZ-189, Narsingh

Garden, Khyala Delhi-110018.

One unit found engaged in the activity of
Cardboard Manufacturing and 2 unit found engaged
in the activity of Light Engineering work.

No Jeans dyeing activity observed at the time of
Joint Inspection,

Lad

28°39'30.0"N No specific address was provided.

=} o | (1]
i M/s Owner and occupier, RZ-78, Narsingh Garden,
Khyala, Delhi-18.

One unit found engaged in the activity of Light
Engineering work.

No Jeans dyeing activity observed at the time of
Joint Inspection.
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28.658101,
77.102864

No specific address was provided.

One Pharma shop along with biryani shop found
during inspection,

One unit found engaged in the activity of mfg, of
food products. (food crates and flour sacks were
observed lying at the floor).

One unit found vacant during joint inspection.

No Jeans dyeing activity observed at the time of
Joint Inspection.

28°39'29.4"N
77°06'10.8"E

No specific address was provided.

M/s G.K. Enterprises, RZ-146, Narsingh garden,
Khyala, New Delhi-110018 found engaged in the
activity of Light Engineering work.

Office of MLA found in the premise.

Hivika Traders, RZ-90B, Narsingh garden, khyala,
New Delhi-18 found vacant.

One unit found engaged in the activity of Light
Engineering work.

No Jeans dyeing activity observed at the time of
Joint Inspection.

28°39'30.9"N
77°05'52.1"E

No specific address was provided.

M/s Lal Singh, RZC-75, Gali No, 04, Vishnu
Garden, khyala, Delhi-18. Three units (shutter)
found already scaled. Other floor used for
residential purpose.

M/s Owner and Occupier, RZC-77, Gali No. 04,
Vishnu Garden, Khyala, Delhi-18. One unit
engaged in the activity of Light Engineering work,
one unit found vacant and other one engaged in the
activity of light engineering work of mfg. of
speaker body.

M/s Owner and Occupier RZC-74, Gali No. 04,
Vishnu Garden, Khyala, Delhi-18. One unit found
engaged in the activity of Injection moulding, One
unit found vacant.

No jeans dyeing activity observed at the time of
Joint Inspection.
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7 Ram Preet, Address not traceable.
. No. 19900, MCD has conducted a preliminary survey and a
Khyala Village, local inquiry
Delhi-110018. '
8 Naru Mishra, Address not traceable.
WZ-150, G.F, Khyala ok
Village, Delhi- MCD has conducted a preliminary survey and a

110018. local inquiry.

M/s Sudesh Satpal Singh Godown at Kh. No.
42/1/3 pole no. 295, Dharam colony, Village

9 | 28°40'50.4001" N Nangloi, Delhi-41.

17°3'55.1999" E M/s Sudesh, w/o Late Satpal Singh Godown at plot
no. 213, Village Nangloi-41.

M/s Neelam Dyeing,
Gali No.-02, Guru
10 | Nanak Dev Colony, | Unit had already been sealed on 02.05.2023
Jahangirpura, Janta
Vihar, Delhi-110042

Copy of the joint inspection report dated 08.01.2024, 09.01.2024 and 17.01.2024
along with Geo-tagged photographs are enclosed herewith as Annexure-1 (Colly).
In the 10 addresses, 9 addresses were found 1o have no specific address/location.
However, during inspection of the locality of the said addresses, no jeans dyeing

units were found. One unit was already sealed.

5. Tt is therefore requested that the action taken report may kindly be taken on record.

{stm—)

Sr. Environmental Engineer

Dated _Zé'_.lan 2024
Place: Delhi
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IKhyala ATR dated 08.01.2024 & 09.01.2024 (Joint Drive)

Sr. Name and Address/ Remarks
No. Coordinates of the Unit
1 28°39'17.2M No specific addresy was provided.
77°06'00, 1 "E M/s Qwner occupier, Kh, 48, Gali Number 13, near Pardhan
(Sr No. 15) Chowk, Khyala Village, Khayala, Vishnu Garden, New
Delhi, 110018,
I Unit found engaged in the activity of Light Engineering
work.
Some residential premises also found in the said location.
No Jeuns dyeing activity observed at the time of Joint
Inspection.
2 24230 3. 4"N Mo specifie nddress was provided.
T7°06'07 3 M/s owner and occapier . RZ-79, RZ-189, Narsingh Garden,
[S!' Mo, Ul ) 1‘:.!1}'.:11;1 [Jt"thlvt |UU‘H§-.
I unit found engaged in the actvity of Cardboard
Muanufacturing and 2 unit found engaged in the activity of
Light Engincering work.
No Jeans dyeing activity observed at the time ol Joint
Inspection.
3 28939 30.0'"N No specitic address was provided.
7720608, 7"F M/s Owner and oceupier, RZ-78, Narsingh Guarden, Khyala,
(Sr No. 02) Delhi-14. | ,
I anit found engaged in the activity of Light Engineering
work.
No Jeans dyeing activily observed ut the time of Joint
[nspection.
4 28.658101, 77.102¥864 N specilic nddress was provided
(Sr. No. 03) I Pharma shop aleng with biryan shop tound during
inspeetion
1 unit found engaged in the activity of mfg. of food products.
(tfood crutes and Nour sucks were observed lying at the {loor),
| unit found vacant during joint inspection.
No Jeans dyeing aclivity observed at the me of Joint
Inspection.
5 2893929 4"N No specific address was provided,
77°06'10.8"E Mis G.K. Enterprises, RZ-146, Narsingh garden, Khyala,
(Sr. No. 04) New Delhi-1 10018 found engaged in the activity of Light

Engineering wuork.

Office ol MLA found in the premise.

Hivika Traders, RZ-90H8, Narsingh garden, khyala, New
Dielhi-18 lound vacant,

| unit found engaged tn the activity of Light Engineering
'“'Ufh

No Jeuns dyeng activity vbserved at the tme of Joint
Inspection.
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28°39'30.9"N
TH2L1NE
(Sr. No. 13)

No specific address was provided.

M/s Lal Singh, RZC-75, Gali Neo. 04, Vishnu Garden, khyala,
Delhi-18. 3 unit (shutter) found already sealed. Other floor
used for residential purpose.

M/s Owner and Occupier, RZC-77, Gali No. 04, Vishnu
Garden, Khyala, Delhi-18. | unit engaged in the activity of
Light Engineering work. | unit found vacant and other one
engaged in the activity of mlg. Of spealer body.

MYs Orwner and Oceupier RZC-74, Gali No. 04, Vishonu
Garden. Khvala, Delhi-18.1 unit found engaged in the activity
of Injection Moulding. | unit found vacant,

No jeans dyemg activity observed at the tume oflJout
Inspection.

28°39'15.1"N

No specific address was provided.

77°05'353"E M/s Owner and Occupier, kh. No. 13/17, RZ-220, Gali no. 03,
(Sr. No. 11) Ravi nagar extension, Khyala, Delhi-18.
Unit found vacant, | sewing machine set was found.
No jeans dyeing activity observed at the time of Joint
Inspection.
Ram Preet. Address not traceable.

Kh. No_ 48/3/3, Khyala
Village. Delhi-1100(R.

MCD has conducted a prefiminary survey and a local inquiry.

Naru Mishra,
WZ-150, G.F, Khyala
Village, Delhi-110018.

Address not traceable.

MCD has conducted a preliminary survey and a local inquiry.
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Nangloi joint Drive dated 17.01.2024

@

28°40'50.4001" N
77°3'65.1999" E

Mg Sudesh satpal
singh godown at Kh
No. 42/ 173 pole no.
293, Dharam colony,
village Nangloi,
Delhi-4 1.

M/s Sudesh, w/o late
satpal singh godown
at plot no. 213,
village Nangloi- |,

Coordinate location visited by the joint team
and 1 was found that premise was locked.
However through local enquiry it was
contirmed that Nickel Plating work is being
done there. Hence joint team disconnected the
electricity of the premises with CA No.
100151083 and CA No. 100162064.

DJB was not able to trace the water pipeline
from outside, since premise was locked so it
could not be checked from inside.

work / activity being carried out in the premise
is in contravention to the MPD-2021, Hence
above action has been carried out.
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